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HIGH COURT OF DELHI: NEW DELII
SHERSHAH ROAD, NEW DELHI-110003

No. ~ /DHC/GAZ.11B/G-8/SC1/2026 ~ Dated:
I'rom:

The Registrar General, p
High Court of Delhi, Fa gt 1 n

5 : i # ol D
New Delhi. g DRt g

o,

o Gov e

I'he Principal District & Sessions Judge,
West District, Tis Hazari Courts,
Delhi.

Sub.: Appointment of Mr.Sunil Kumar Sharma, an officer of l)HJg;":iJs' ‘l_'l'cgistrar in
Supreme Court of India, on deputation basis.

[ am directed to say that Hon'ble the Chief Justice has been pleased to spare the
services of Mr.Sunil Kumar Sharma, DILS, presently posted as District Judge-04, West
District, Tis Hazari Courts, Delhi o enable him to join the post of Registrar in the Registry
of the Supreme Conrt of India. on deputation basis, initially for a period of one year.

I am, therelore, directed 1o request you o relieve Mr. Sunil Kumar Sharma, DIS,
with immediate cffect. so as to enable him to join the post of Registrar in the Registry of

the Supreme Court of India, on deputation basis.

Y ours sincerely,

(Shankar Singh)
Joint Registrar (Gaz. 11B)
‘ For Registrar General
Endst. No.  /DHC/GAZ.IIB/G.8/SC1/2026 Dated:
Copy forwarded for information and necessary action to:-
I. The Secretary General. Supreme Court of India, New Delhi.
The Principal District & Sessions Judge (Hqrs.). Tis Hazari Court, Delhi.
Mr.Sunil Kumar Sharma. District Judge-04, West District. Tis Hazari Courts. Delhi
with the request to report to the Supreme Court of India. on being relieved.
4. The Joint Registrar (Gazette-1A), High Court of Delhi, New Delhi.
I'he Joint Registrar (Gazette-1B). High Court of Delhi, New Delhi.
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(Amit Narayan Bhacthuar)

Deputy Registrar (€ 1113)



HIGH COURT OF DELHI: NEW DELHI
SHERSHAH ROAD, NEW DELHI-110003

No. /DHC/GAZ.11B/G-8/SC1/2026 ~ Dated:

From:

The Registrar General,
High Court of Delhi,

: . s ¥ ~oxl O

New Delhi. v 4 ‘701 v

lo, ' e {
The Principal District & Sessions Judge, : J
West District, Tis Hazari Courts, x
Delhi. ' &

Sub.: Appointment of Mr.Sunil Kumar Sharma, an officer of I)IIJS; zi%”REgistrar in
Supreme Court of India, on deputation basis.

Sir,

[ am directed to say that Hon’ble the Chief Justice has been pleased to spare the
services of Mr.Sunil Kumar Sharma, DHIJS, presently posted as District Judge-04, West
District, Tis Hazari Courts, Delhi to enable him to join the post of Registrar in the Registry
of the Supreme Court of India, on deputation basis, initially for a period of one year.

[ am, therefore, directed to request you to relieve Mr. Sunil Kumar Sharma, DHIS,
with immediate effect, so as to enable him to join the post of Registrar in the Registry of
the Supreme Court of India, on deputation basis.

Yours sincerely,

(Shankar Singh)
Joint Registrar (Gaz. 11B)
For Registrar General

EEndst. No. /DHC/GAZ.I1B/G.8/SC1/2026 Dated:
Copy forwarded for information and necessary action to:-

I.  The Secretary General, Supreme Court of India. New Delhi.

The Principal District & Sessions Judge (Hqrs.). Tis Hazari Court, Delhi.

Mr.Sunil Kumar Sharma, District Judge-04. West District, Tis Hazari Courts, Delhi
with the request to report to the Supreme Court of India, on being relieved.

4. The Joint Registrar (Gazette-1A), High Court of Delhi, New Delhi.

The Joint Registrar (Gazette-1B), High Court of Delhi. New Delhi.
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(Amit Ndrayan Bl@mhuar)
Deputy Registrar (Gaz.-11B)




